
Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri  Subhasish Sharma Roy,
District and Sessions Judge, Agartala 876 532 1408

2
Sri Surya Deo Singh, 
Addl.District & Sessions Judge, Agartala, (Court No.2) 866 587 1453

3
Sri Sunil Kumar Singh, 
Addl.District & Sessions Judge,(Court No. 3),Agartala (EXCL. POCSO)

0 94 94

4
Sri Dharmendu Das,                                                                                                                   
Addl.District & Sessions Judge, (Court No. 4), Agartala 674 602 1276

5
Sri Purandar Prasad Paul,                                                                                        
Addl.District & Sessions Judge, (Court No. 5), Agartala (FTSC)

411 333 744

6
Smt. Sharmistha Mukherjee, 
Special Judge (CBI) Court, Agartala.

0 41 41

7
Sri Hrishikesh Chakrabarti,                                                                                                                
Judge, Family Court, Agartala

527 398 925

8
Sri Uttam Hrishi Das,
Addl.Judge, Family Court, Agartala. 459 399 858

9
Sri Subhadeep Saha,                                                                                              
Civil Judge (Senior Division), (Court No.1), Agartala 685 0 685

10
Sri Satyajit Das,                                                                                          
Civil Judge (Senior Division), (Court No.2), Agartala 922 0 922

11
Sri Saikat Das,                                                                                                                
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Agartala 306 1054 1360

12
Smti. Yashvi Taneja,                                                                                        
Addl.Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Agartala 136 1561 1697

13
Sri Piyush Priyadershi,
Civil Judge (Jr. Div)-cum-JM., First Class, (Court No. 1), Agartala 238 529 767

14
Smt. Debjani Majumder,  
Civil Judge (Jr.Div.)-cum-JM., First Class, (Court No.2), Agartala. 143 652 795

15
Sri Abhijit Adhikari,                                                                                                      
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 1), Agartala 46 3082 3128

16
Smt. Swastika Das,                                                                                                                                 
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 2), Agartala 20 639 659

17
Smt. Lisa Debbarma,
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 3), Agartala 41 830 871

18
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 4), Agartala (vacant)
charge remains with Sri Abhijit Adhikari, JM, First Class-cum-Cvil Judge, 
(Jr.Div), Court No.1, Agartala, West Tripura.

25 770 795

19
Md. Farhad Islam,                                                                                                                         
JM., First Class-cum-Civil Judge (Jr. Div),(Court No.5), Agartala (FTC) 37 801 838

20
JM., First Class-cum-Civil Judge(Jr. Div), (Court No.6), Agartala (FTC) 
(Vacant), Charge remains with Smt. Swastika Das, JM, First Class-cum-CJ (Jr. 
Div.),Court No.2, Agartala, West Tripura

39 646 685

21
Sri Bikash Debbarma,
SDJM-cum-Civil Judge (Jr.Division), Mohanpur, West Tripura 21 428 449

22
Smti. Baishali Chowdhury
Civil Judge (Jr.Division)-cum-JM, First Class, Mohanpur, West Tripura 48 230 278

6520 14208 20728

SI. No. Name of the Station Civil Criminal Total
1 Agartala 5465 12753 18218
2 Mohanpur 69 658 727

5534 13411 18945
2 Family Court, Agartala 527 398 925
3 Addl. Judge, Family Court, Agartala 459 399 858

986 797 1783

6520 14208 20728
Total

Grand Total

West Tripura  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2025

Court- wise pendency of Cases as on 30.09.2025

Total

Station-wise pendency of Cases as on 30.09.2025

Total



SI. 
No. Name and Desigantion of the Officer Civil Criminal Total

1
Sri Ravi Dahiya,
District and Sessions Judge, Udaipur 206 241 447

2
Sri Sumit Debnath,                                                                                  
Addl. District and Sessions Judge, Udaipur

187 192 379

3
Sri Debashis Kar,                                                                                                         
Judge, Family Court, Udaipur 172 197 369

4
Sri Sarbajeet Choudhury                                                                                                                             
Civil Judge (Senior Division), Udaipur 350 0 350

5
Smt. Chhandita Debnath,                                                                                                
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Udaipur 113 377 490

6
Sri Samuel Molsom
Civil Judge(Jr. Div)-cum- JM., First Class, Udaipur 33 551 584

7
Sri Kaushik Bhattacharjee,
JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur 7 439 446

8
Smt Mohona Deb,                                                                                                                                                       
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 2),  Udaipur

12 506 518

9
Sri Ayan Chowdhury,                                                                                                        
SDJM-cum-Civil Judge (Jr. Div), Amarpur

9 380 389

10
Smt. Debanjana Bhattacharjee,                                                                                                           
Civil Judge (Jr. Div) -cum-JM., First Class, Amarpur 

2 458 460

1091 3341 4432

SI. No. Name of the Station Civil Criminal Total

1 Udaipur 908 2306 3214

2 Amarpur 11 838 849

919 3144 4063
3 Family Court, Udaipur 172 197 369

1091 3341 4432

Station-wise pendency of Cases as on 30.09.2025

Total

Grand Total

Gomati District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2025

Court- wise pendency of Cases as on 30.09.2025

Total



SI. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Gobinda Das,
District & Sessions Judge, Belonia

170 102 272

2
Sri Motom Debbarma, 
Addl.District & Sessions Judge, Belonia                                                                                                                                

121 69 190

3
Sri Ramdas Chattopadhyay 
Judge, Family Court, Belonia

164 94 258

4
Sri Rahul Roy,                                                                                                             
Civil Judge (Senior Division), Belonia

110 0 110

5
Sri Dulal Kanti Sukla Das,                                                                                                                      
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Belonia

58 1599 1657

6
Sri Aritra Das,                                                                                                         
Civil Judge (Jr. Div)-cum-JM., First Class, Belonia 

125 1173 1298

7
Smt. Chirasmita Chakraborty,                                                                                            
JM., First Class-cum-Civil Judge (Jr. Div), Belonia

26 922 948

8
Sri Anshuman Chowdhury,   
Addl.District & Sessions Judge, Sabroom  

119 61 180

9
Sri NR Rakesh Das, 
SDJM-cum-Civil Judge (Jr. Div), Sabroom

13 399 412

10
Smt. Rupasree Deb,                                                                                                       
Civil Judge (Jr. Div)-cum-JM., First  Class, Sabroom 

55 300 355

961 4719 5680

SI. No. Name of the Station Civil Criminal Total

1 Belonia 610 3865 4475
2 Sabroom 187 760 947

797 4625 5422
3 Family Court, Belonia 164 94 258

961 4719 5680

Total
Station-wise pendency of Cases as on 30.09.2025

 Total

 Grand Total

South Tripura  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2025

Court- wise pendency of Cases as on 30.09.2025



SI. No. Name and Designation of the Officer Civil Criminal Total

1
Smt. Sudipta Choudhury,                                                                                                       
District and Sessions Judge, Kailashahar

173 198 371

2
Sri Amrendra Kumar Singh,                                                                                         
Additional District and Sessions Judge, Kailashahar (FTSC)

46 40 86

3
Sri Yoginder Pal,                                                                                                                                       
Judge, Family Court, Kailashahar                                                                                                          

184 433 617

4
Smt. Ishika Dan,                                                                                                  
Civil Judge (Senior Division), Kailashahar

332 0 332

5
Smt. Jumili Debbarma,                                                                                                                                          
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Kailashahar

103 361 464

6
Smt. Ranjabati Roy,                                                                                                      
Civil Judge (Jr. Div)-cum- JM., First Class, Kailashahar

192 470 662

7
Smt. Susmita Das,                                                                                                                                                                
JM., First Class-cum-Civil Judge (Jr. Div),  (Court No.1), Kailashahar

63 553 616

8
Sri Biswatosh Dhar
JM., First Class-cum-Civil Judge (Jr. Div.), (Court No.2), Kailashahar  

63 941 1004

1156 2996 4152

Sl. No. Name of the Station Civil Criminal Total

1 Kailashahar 972 2563 3535

972 2563 3535

2 Family Court , Kailashahar 184 433 617

1156 2996 4152

Court- wise pendency of Cases as on 30.09.2025

Total

Station-wise pendency of Cases as on 30.09.2025

Total

Grand Total

Unakoti  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2025



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Angshuman Debbarma,                                                                                                
District and Sessions Judge, Dharmanagar 330 301 631

2
Sri Mridul Chakraborty,                                                                                                                                                                      
Additional District & Sessions Judge, Dharmanagar                                                                                          209 287 496

3
Sri Prakash Kumar,
Judge, Family Court, Dharmanagar 186 128 314

4
Sri  Ramayangshu Shekhar Bhattacharya                                                                                                                  
Civil Judge (Senior Division), Dharmanagar 335 0 335

5
Smti. Debleena Kilikdar                                                                                                                     
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div.), Dharmanagar

170 932 1102

6
Smt. Aparajita Singha,                                                                                                       
Civil Judge (Jr. Div)-cum- JM., First Class, Dharmanagar 

299 612 911

7
Sri Abhijit Deb                                                                                           
JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar

120 616 736

8
Ali Haydar Khan 
SDJM-cum-Civil Judge (Jr. Div), Kanchanpur 

2 257 259

9
Sri Sumir Bag,                                                                                                                                                
Civil Judge (Jr. Div)-cum- JM., First Class, Kanchanpur  

9 237 246

1660 3370 5030

SI. No. Name of the Station Civil Criminal Total

1 Dharmanagar 1463 2748 4211

2 Kanchanpur 11 494 505

1474 3242 4716
3 Family Court, Dharmanagar 186 128 314

1660 3370 5030

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2025

Court- wise pendency of Cases as on 30.09.2025

Total
Station-wise pendency of Cases as on 30.09.2025

Total

Grand Total

North Tripura  District



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Smti. Sankari Das,                                                                                               
District & Sessions Judge, Sonamura 

227 530 757

2
Sri Ravi Dahiya,
Judge, Family Court, Sonamura 

64 66 130

3
Smti. Hena Begam
Civil Judge (Senior Division), Sonamura

160 0 160

4
Smti. Tanusree Debnath,                                                                                               
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Sonamura

73 451 524

5
Civil Judge (Jr. Div)-cum- JM., First Class, Sonamura (vacant) 
Charge of the Court may remains with Smti. Reena Debbarma, 
JMFC-cum- CJ(Jr.Div), Sonamura, West Tripura

27 610 637

6
Smt. Reena Debbarma,                                                                                                                      
JM., First  Class-cum-Civil Judge (Jr. Div), Sonamura,                                                                   

21 401 422

7
Sri Subhra Nath,                                                                                  
Additional District & Sessions Judge, Bishalgarh 

247 296 543

8
Sri Gaurav Kumar Shahi,                                                                                       
SDJM-cum-Civil Judge (Jr. Div), Bishalgarh

33 1108 1141

9
Smt. Papri Debbarma,
Civil Judge (Jr. Div)-cum- JM., First Class, Bishalgarh

96 1653 1749

948 5115 6063

SI. No. Name of the Station Civil Criminal Total

1 Sonamura 508 1992 2500

2 Bishalgarh 376 3057 3433

884 5049 5933
3 Family Court , Sonamura 64 66 130

948 5115 6063

Total

Grand Total

Sepahijala  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2025

Court- wise pendency of Cases as on 30.09.2025

Total

Station-wise pendency of Cases as on 30.09.2025



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Veda Pratim Debbarma,                                                                                                                     
District and Sessions Judge, Khowai,                                                                                                  

110 198 308

2
Sri Manabendra Debbarma,                                                                                                      
Addl.District & Sessions Judge, Khowai

85 199 284

3
Sri Arindam Paul, 
Judge, Family Court, Khowai 

47 63 110

4
Sri Ramanuj Bhattacharjee,                                                                                                           
Civil Judge (Senior Division), Khowai

144 0 144

5
Smt. Mitra Das,                                                                                        
Chief Judicial Magistrate-cum-Civil Judge (Sr.Div), Khowai

42 1002 1044

6
Smt. Madhumita Pal,                                                                                                                                
Civil Judge (Jr. Div)-cum- JM., First Class, Khowai 

33 628 661

7
Smt. Purabi Jamatia,                                                                                                
JM., First Class-cum-Civil Judge (Jr. Div), Khowai

20 448 468

481 2538 3019

Sl. No. Name of the Station Civil Criminal Total

1 Khowai 434 2475 2909

434 2475 2909
2 Judge, Family Court, Khowai 47 63 110

481 2538 3019

Station-wise pendency of Cases as on 30.09.2025

Total

Grand Total

Khowai  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2025

Court- wise pendency of Cases as on 30.09.2025

Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Dhiman Debbarma,                                                                                      
District and Sessions Judge,  Ambassa 

44 126 170

2
Sri Tapan Debbarma                                                                                               
Additional District and Sessions Judge,  Ambassa 

46 115 161

3
Judge, Family Court, Ambassa (Vacant), Charge remains with 
Sri Dhiman Debbarma, District Judge, Dhalai District, Ambassa

22 22 44

4
Sri Sushanta Debbarma,                                                                                                                 
Civil Judge (Senior Division), Ambassa

72 0 72

5
Sri Divya Prakash Mishra,                                                                                                                       
Chief Judicial Magistrate-cum-Civil Judge (Sr. Div), Ambassa

26 204 230

6
Civil Judge(Jr. Div)-cum- JM., First Class, Ambassa (Vacant)
Charge remains with Sri Divya Prakash Mishra

7 106 113

7
Sri Soumyo Bikash Das                                                                                               
Additional District & Sessions Judge, Kamalpur 93 90 183

8
Smt. Madhumita Biswas,                                                                                                              
SDJM-cum-Civil Judge (Jr. Div) Kamalpur 16 366 382

9
Sri Jogodottam Chatterjee,
Civil Judge(Jr.Div)-cum-JM., First Class, Kamalpur                                     71 345 416

10
Sri Avinash Jamatia,                                                                                                  
SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley 18 357 375

11
Sri Amlan Mukherjee,                                                                                                      
Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley 15 422 437

12
Sri Thomas Lalditsaka Darlong,                                                                                                                 
SDJM-cum-Civil Judge (Jr. Div)., Gonda Twisa 0 95 95

13
Sri Sushobhan Das,                                                                                                                  
Civil Judge (Jr. Div)-cum- J.M., First Class., Gonda Twisa 6 103 109

436 2351 2787

SI. No. Name of the Station Civil Criminal Total

1 Ambassa 195 551 746

2 Kamalpur 180 801 981

3 Longtharai Valley 33 779 812

4 Gonda Twisa 6 198 204

414 2329 2743
5 Family Court, Ambassa 22 22 44

436 2351 2787

Total
Station-wise pendency of Cases as on 30.09.2025

Total

Grand Total

Dhalai  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.09.2025

Court- wise pendency of Cases as on 30.09.2025



Sl. 
No.

Name of the District (s) Civil Criminal Total

1 West Tripura  District, Agartala 6520 14208 20728

2 Gomati District, Udaipur 1091 3341 4432

3 South Tripura  District, Belonia 961 4719 5680

4 Unakoti Judicial District, Kailashahar 1156 2996 4152

5 North Tripura  District, Dharmanagar 1660 3370 5030

6 Sepahijala District, Sonamura 948 5115 6063

7 Khowai  District, Khowai 481 2538 3019

8 Dhalai  District, Ambassa 436 2351 2787

13253 38638 51891

District-wise pendency of Civil and Criminal Cases as on 30.09.2025

Total


